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WORK COMPLETION/PROGRESS REPORT OF THE
RECOMMENDATION MADE BY THE INSPECTION
COMMITTEE DATED 26.9.2022

REF: IN THE NATIONAL GREEN TRIBUNAL

OA.NO479/2022

KRISHNA CHOUHAN

VS

STATE OF JHARKHAND

coal from the
slopes adjacent to
Sonadubi

Coal was
observed on the
slope facing

Sl. | Recommendation Remarks of Status as on 30.6.2023 on the part of
NO of Committee Committee Project Proponent
Comply all the Large Quantity a) Condition pertaining to EC issued by
a | Conditions of EC | of Coal was MOEF,CTE & CTO issued by JSPCB
issued by stocked in the are being compiled,
g?;gﬁ‘_gisun: q ggoijﬁ(;:].eWhere b) The project proponent has ma_d_e
: Request for amendmentto Specific
by JSPCB EC(Environment Condition no. (ii) of EC granted on
Clearance) it is 10.12.2008 vide its letter dated
mentioned that 17.11.2022 to The Ministry of
only one day Environment, Forest & Climate
stock shall be Change requesting for permission to
stored in the enhance storage capacity.
Copy attached in Annexure-1
stock
yard(specific The reject Coal is temporarily stored in the
condition( ii) premises of the plant and ultimately disposed
accorded by off to Captive power plants (actual end users)
MOEFCC Vide only through rail wagons (as per conditions of
no J- Environmental Clearance) .We are in
11015/260/2008- | continuous  process of  disposal  of
IA.II(M) dated accumulated reject coal as well as fresh
10.12.2008 generated reject coal and expecting to
dispose off in next 2-3 months approximately.
b | Clear/take out all Large quantity of | 1.The Project proponent ensuring no coal is

spilled on the slopes facing Sonadubu River
thus removed large quantity of Coal from
slope.
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Nallah/river &
Develop grassing.
Ensure during
loading/unloading
no Coal is spilled
on the slopes
facing River

sonadubi river in
between KDH
Railway Siding
and Sonadubi
River.

2.After removing the coal from slope filling
done with Soil/Mitti& Plantation/grassing
developed from the slopes facing the

River. Copy of

a) Work order dated 15.12.2022
Ref. MDCWL/SITE/WO/STORE/22-
23/56 Copy Attached

b) Work order dated 16.12.2022
Ref.MDCWL/SITE/WO/STORE/22-
23/55 Copy Attached

Bring all the Coal
Stock inside the
premises urgently
and construct
[repair all the wall
around project
boundary(in all
directions)

Portion of
Boundry wall
was broken and
coal was found
beyond the
project boundry

The total Boundary construction
Approx.599mtswork Which was on
Progress has been Completed Copy
Attached in ANNEXURE-2

1. The RCC Boundry wall construction
work of 299 mts has been completed
work order Ref:
MDCWL/SITE/WO0/O&M-CIVIL/22-
23/42 dated 24" September 2022

2. WORK ORDER for Construction of
RCC Boundry wall inside River work
completed
Ref:MDCWL/SITE/WO/CIVIL/22-23/69
Dated 4™ Feb 2023

3. WORK ORDER for Construction of
RCC Boundry wall inside River Work
competed.ref: MDCWL/SITE/WO/CIVIL
/22-23/70 Dated 6" Feb 2023

4. WORK ORDER for Construction of
RCC Boundry wall inside River work
competedref:MDCWL/SITE/WO/CIVIL/
22-23/68 Dated 4" Feb 2023

Presently Coal being kept with in boundary
wall to avoid spillage.

Make catch drains,
siltation ponds,
concrete humps
around coal
dumps, Washed
Coal, rejects so as
to ensure no coal
dust/slurry flows
into the river other

Siltation pond & Slurry pond Construction
work has been completed.

MDCWL LTD is designed for Zero effluent
discharge. The washing process is designed
for closed circuit system. Effluents with Coal
fines is sent to Belt Filter press imported from
U.K WHERE COAL fines are recovered and
mixed with solid reject disposed of by rail.
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low lying areas

Practically there is no discharge out of circuit.

Arrange and repair
and maintenance
of all roads in and
adjacent to the
project

The Road Belongs to M/s CCL and MDCWL
is not authorized to repair the Road however
KDH PO has been requested vide our letter
dated 28.10.22 for repair and maintenance of
the road adjacent to the project.

In case of sudden
spillage the Coal,
broken coal should

The cleaning of such sudden spillage coal is
being done periodically to avoid coal dust
pollution

be cleared

[cleaned with in

Same Day

Tarupaline Tarpuline Coal Transportation being done by covering

Covering in Coal covering Was Tarupaline

ransportation not observed _

trucks to be over the coal Office Order has been Issued to the

ensured trucks Transporter along with monitoring being done.
transportation

No of Mobile Office Order has been Issued to the

Tankers should be
increased copy of
Log book of water
tanker to maintain

Transporter/service provider increase the
mobile tanker.

All the Conveyor
belts in the project
should be covered

Conveyor belt in
the project used
for coal
transportation
were found to be
uncovered and
potential source
of fugitive coal
dust emission.

Conveyor belt covering work in all direction
has been Competed BC-1,BC-1B, BC-3R,BC-
2R,BC-7R,9-R,BC-6R,5AR

Plantation/green
belt development
around the project
boundary in the
gaps between gap
already existing
trees inside the
project area
should be
developed

Some plantation
was observed
around the
boundary of the
project but there
were gaps
between those
plantation. Some
plantation was
observed inside
the project area.

Plantation done in an around the project
boundary.

Total 1596 plantation done —Annexure-3

Additionally 200 plants vide work order
dated 9" May 2023 .The work is being
carried out is on progress will be
competed in 315" July2023. Annexure-3
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PROGRESS REPORT OF THE ADDITIONAL
POINT/SUGGESTION OF RECOMMENDATION MADE BY
THE COMMITTEE ON DATED 16.3.2023

REF: IN THE NATIONAL GREEN TRIBUNAL

OA.

NO479/2022

KRISHNA CHOUHAN

VS

STATE OF JHARKHAND

SI. Observation/Suggestion | Current Status as on 30.6.2023 | Remarks
No made on the Spot
1 Strong wall needed at Siding | Approximately 570mts boundary | Work on
area to prevent coal sliding | wall construction work has been | progress
into river started at Railway Siding area.
2 Inside plant pathway hump 55mts total hump wall competed | Work completed
wall required
3 BoundryWall near Brick wall 22.60 mtrs wall has Work completed
Transformer required been competed
4 Boundary wall work from BC | Boundry wall work of 200 mts Work on
9R TAIL/TUNNEL to Gate work planned progress
no 3
Total 847.60 Mtrs wall work Details
Annexure -4
5 Shed for pump at Slurry Work competed with stand by Work competed
pond to be made pump at Slurry pond
6 More plantation to be done New plantation done outside the | Work on
boundary wall in Gaps progress
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" MDCWL LIMITED
R{‘mﬂmﬁﬂ Office !'”“”'Hv KNOwn as MONNET DANIELS ¢ OAL WASHERIES LIMITED)
"+ 3¢d Floor, 10, Masjid Moth, Greater Kailash, Part-il Mew Delhi South Delhi-110048 IN

Phone- (111
| L 4 YA 5
1-492 1 354274 H44/45/46: Fax' 01 1-29218541 Email’ ror mdewl@gmail.com
CIN U749990 2002PLC385142
MICw | - -
L/HO(22. SVDIRECTOR/75 Dated: 17.11.2022

o

The Director,

Impact Assessment (Coal Mining),

Ministry of anirunment, Forest & Climate Change,
Inclirg Paryavaran Bhawan, |
Jorbagh Road,

New Delhi-110003,

Subject: Request for Amendment to Specific Conditions of Environmental Clearance (EC)
Branted on 10.12.2008 for M/s MDCWL Limited (Formerly known as Monnet
Daniels Coal Washeries Limited) situated at N.K. Area, Ranchi, Jharkhand.

Dear Sir,

As per Specific Conditions No. (ii) of present Environmental Clearance (EC) granted
on 10.12.2008. “only one day stock can be stored in washery” and are to be disposed only o
actual end users. We are disposing washery reject only by rail and availability of rakes is also a
concern as priority are given for movement of washed coal and raw coal rakes only. The disposal

ol washery reject is also subject to market conditions. Thus, disposal of washery reject within

this shott period is difficult,
S0, we request to give permission to one month storage capacity inside washery premises

by amending the present EC.

With Regards
For MDCWL Limited gl
‘dpmerly Monnet Daniels Coal Washeries Limited)

,'fX{‘q\i > I S -
ol ) 33
..i;.'.haln'n( IQM

Director

E
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Boundary wall work completion status at MDCWL LTD as on 30.6.2023

Annexure - 02

Sl. No. Work Order No. W.O. Date | Amount (Rs.) Location Length (Mtr.) Status Remarks/Target Date

Gate No. 03 to Gate No-05
Gate No. 05 to upto corner

1 MDCWL/SITE/WO/0&M-CIVIL/22-23/42 24.09.2022 848951 Corner to parralel to road 299 Completed N.A
Near BC-5AR
Below conveyor to Dump hopper
construction of RCC boundary wall Inside river

2 MDCWL/SITE/WO/CIVIL/22-23/68 04.02.2023 148746 near old stock Reject yard existing boundary 30 Completed N.A
towards KDH PO Office.
Construction of RCC boundary wall Inside the

3 MDCWL/SITE/WO/CIVIL/22-23/69 04.02.2023 285076 river near old stock Reject yard existing boundary 57.5 Completed N.A
and near Railway bridge to BC-2R Tube Stacker.
Constructi f RCC bound Il Inside th

4 |MDCWL/SITE/WO/CIVIL/22-23/70 06.02.2023 285076 | orordctiono oundary wallinside the 57.5 Completed N.A
river near old stock Reject yard.

13.03.2023 495822 Part-A construction of RCC boundary wall from 60 Completed NA

5 MDCWL/SITE/WO/CIVIL/22-23/84 Gate no-02 to near MDCWL weighbridge
Part-B near Bartola Road to towards river. 40 Completed N.A
Constructi f RCC boundary b Rail

6  |MDCWL/SITE/WO/CIVIL/22-23/77 24.02.2023 62930 onstruction o oundary base near Rallway Completed N.A
bridge to BC-2R Tube Stacker.
Construction of RCC boundary wall near Railway 55

7 MDCWL/SITE/WO/CIVIL/22-23/85 13.03.2023 209771 bridge to BC-2R Tube Stacker near MDCWL Completed N.A
weighbridge.

Total 2336372 599
Settling pond locations & work order details

Constructi f RCC Settli d d

8  |MDCWL/SITE/WO/CIVIL/22-23/72 11.02.2023 272648 onstruction o ettiing pond hear dump 6x3x1 (mtr) | Completed
hopper inside BC-6R. N.A
Constructi f RCC Settli d Rail

9 | MDCWL/SITE/WO/CIVIL/22-23/81 05.03.2023 272648 onstruction o etting pond near Rallway 6x3x1 (mtr) | Completed
bridge behind 2R tube stacker. N.A

Total

545296
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100 Anneowe —3
MDCWL LIMITED
e "XPENDITURE INCURRED FOR PLANTATION AS ON 16.03.2023
!
r L;m' e (Mlt;‘“*"“*‘” Quantity | Rate (InRs.) | AMOUNT (IN RS.)
o ) 190 650 123500
e 0 4500
3 [Fertilizer 0 10000
a Tree Guard 0 10000
Plantation: -
5 |Bamboo Plant 1500 30 | 45000
6 Show Plam 80 50 E 4000
7 Guava Tree 10 60 600
8 Sindur Tree 6 60 360
9 Jamun Tree 8 60 480
10 |Pipal Tree 1 70 70
11 |[Neem Tree 10 60 600
12 |Sahtut Tree 5 60 300
13 |Erika Palm 4 110 440
14 [Ashok Tree 6 100 600
15 Mango Tree 6 70 420
16 |Shisham Tree ey 10 60 600
17 Contran Tree (Mix) 4 60 3 240
18 |Contran Tree (Jhambhjuri) 2 110 220
19 |[AdhulTree 2 35 .0 1 U
20 |Beganbeliya 3 70 280
21 |Arlka Plam 2 150 300
22 |Kadam 20 70 1400
23  |chakundi " 25 50 1250
24 [chhatnisimar 25 70 1750
25 |Akashia 25 50 1250
26 |Bakain 25 70 1750
| 27 |Ashok 4 100
28 |Goldmohar 2 50
I TOTAL AMOUNT 1786

—_—
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MDCWL LIMITED

Near KD H. Mines, P O

Dakra, Distt. Ranchi -829210 UUharkhand)
E-mail xdhwashery@monnetgroup.com , ranchi@monnetgroup. com

Ref : MDCWL/SITE/WO/STO RE/23-24/03

To,

M/s Umesh Mahto
Bachra Bisujhapa Colony,
PO-Bachra, Dist.-Chatra
Phone: 9431927914
PAN. ARAPMB215E

Sub-: Work Order for Tree plantation at MDCWL, KDH, Dakra.

Dear Sir,

Date: 09th May -

We are pleased to place herewith the work order regarding the above mentioned job for our Coal
Washery Plant, near K.D.H. Mines, Dakra, Ranchi on the rate specified below.

Scage of work

I','.;'.l_:: No. Particulars Unit | Quantity “T:J "‘m':t:'_r;t on
1 Kadam Tree Nos 20 150.00 3000.00
2 Akashiya Tree Nos 20 130.00 2600.00
3 Chakundi Tree Nos 20 130.00 2600.00
4 Neem Tree Nos 20 130.00 2600.00
5 Green Simmer Tree Nos 20 150.00 3000.00
3 Ashok Tree Nos 20 200.00 4000.00
7 Gulmohar elc. Nos 20 150.00 3000.00
8 Pippal Tree Nos 20 150.00 3000.00
9 Bargad Tree Nos 20 150.00 3000.00
10 |Bakain etc. Nos 20 130.00 2600.00

Total 25400.00
Total Payable (Rounded) 29400.00

(Rupees Twenty Nine Thousond Four Hundred only)

Working Period

This order will effects from 10.05.2023 to 31.07.2023. But how ever MDCWL has the right to
terminate the contract at any point of time with giving formal intimation.

Toxes & duties :-
1. GST not registered.

3 TDS shall be deducted as per rule.

Payment Terms :-

NEFT/RTGS payment shall be made within 01 weak after submissien and certification of bill
by the concern officer incharge of MDCWL.

Page-1 Cont. to page-2

t.a'ontb Office: Monnet House, 11 Masjid Moth, Greater Kailash Part-ll, N¢
Prone 0112921 B542/43/44/45/46, Fax 011
Emailt mennet_daniels@monnetgroup com

N

cm s oa masii Ll

_-]BW
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Boundary Wall work Progress Report - Additional Points as suggested by NGT Team on 16.03.2023

Annexure - 04

Sl. No. Work Order No. W.O. Date | Amount (Rs.) Location Length (Mtr.) Status Remarks/Target Date

Construction of RCC boundary wall at Work in

1 MDCWL/SITE/WQ/CIVIL/23-24/14 03.06.2023 2253170 Railway Siding from Dump hopper 360 Progress 10th August 2023
receiving point towards 9R bunker.
Construction of RCC boundary wall at .

. . . : Work in

2 MDCWL/SITE/WO/CIVIL/23-24/15 05.06.2023 1314350 Railway Siding from Siding office towards 210 Progress 10th August 2023

9R bunker.
570

3 |MDCWL/SITE/WO/CIVIL/23-24/16  |05.06.2023 32105 |construction of Boundary wall with Brick 22.60 Completed Completed
near Transfermer.

4 |MDCWL/SITE/WO/CIVIL/23-24/17  |05.06.2023 129720  |Construction of RCC Hump wall/Pathway 55 Completed Completed
near BC-5AR Tail.
Construction of RCC Boundary wall from Work in

5 MDCWL/SITE/WOQ/CIVIL/23-24/19 07.06.2023 683760 9R Tunnel/Tail Tube Stacker to BKB Camp 200 Progress 10th August 2023
(200 mtrs).

Total 4413105 847.60
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